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Khadi and Village Industries Commission 

7406. SHRI RAM CHARAN: Will 
the Minister of COMMERCE be pleased to 
refer to the replies given to Unstarred 
Question No. 5665 on the 14th July. 1967 
and Unstarred Question No. 5579 on the 
22nd December. 1967 and state: 

(a) whether the information regarding 
the names and addresses of the parties to 
whom loans were advanced by the Khadi 
and Village Industries Commission, amount-
ing to Rs. 1,97,963,08 and were outstanding 
has since been collected; and 

(b) if not, the reasons for the delay 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI) : (a) ana (b). 
The correct amount which was outstanding 
was Rs. 1.60.1~8.S8. Tile ~ 1Ui\l 
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addre!ises of the parties to whom loans were 
advanced by the Khadi and Village Indus-
ric!l Commission are given in the attached 
statement. 

With regard to recovery, information 
is being colic ted. 

Statement 

, Statement showing names alld addresses 
of the parties to whom loall8 WcTe' adyllJ1(:e(j 
by the Khadi and Village Industries 
Commission. 

Nafllll a/the 
party 

(i) Sarvodaya Ashram, 
Orai (U.P.) 

Amount olllstOllllfng 
(in lis.) 

15,060.00 

(ii) Jiyaguda Tauners 9,00II.00 
Co-op. Society, 
Jiyaguda. 

(iii) Vidyarthy Sudhar 13,684.50 
Sangh, Nagpur 
(Maharasbtra) 

(iv) Saranjam Karyalaya, 1,22,414.08 
Krisbnarajapuram 

(Mys!)re) -----
Total. 1,60,l~8.S8 

-....----
Toon AbrGad by 0ftIcers 0( S.T,C. 

7407. SlUU RAM CHARAN: Will 
tbe Minister of COMMERCE be pleased 
to refer to tbe reply liyen to Uostarred 
Question No. 1808 on tbe 24th November, 
1967 regarding the expenditure incurred on 
tbe tours abroad by the State Trading Cor-
poration Officers and state: 

(a) whetber the required information 
has since been collected ; and 

(b) if not, the reasons for the delay? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SKRI 
MOHO. SHAFI QURESHI): (a) and (b). 
A Statement giving the required informa-
tion is laid on the Tab~ of the Ho)lSc. 
[Placed in Library. See No. LT·893/68J. 
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